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Bhri Swell: The Minister hag said
just now that he has assessed the
contribution of these citizens' intelli-
gence forums and s‘udents' zlubs and
that their contribution has been very
important. May I know whether, as
a result of this assessment any policy
of the Government has been infiluenc-
ed by this assessment and to what
extent?

Shri XK. K. Shah: This is a very
wide question. We do take advantage
of the reac'ions collecteq from these
forums,

'Shri Swell: My ~ -stion was speci-
fie. Has any policy of the Govern-
ment been influenced by these assess-
ments and to what extent?

Shri K, K. Shah: What happens
imperceptibly cannot be assessed in
wordas,

Shri A. B. Vajpayee: I should like
to know who has madz the assesy-
ment about these forums and whether
a report of the assessment will be
placed on the Table of the House.

Shrj E. K. Shah: The assessthent fs
made by our Department in the sense
the reactions are received. I perso-
nally went to two or three ‘orums
and I tried to find out whether all/
opinions were represented, 1 was
happy to find that all shades of
opinions were called and all shades

©of views were expressed in these
forums.
Documentaries by ta- Filmyg Div_hlnn
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Broadcasting be pleased to state:

(a) whether the dotumentaries
produced by the Fiims Division of the
Government of India do not have any
mass appeal ‘'and are very dull

(b) whether Government propoue_ to
improve the standard of the documen-
taries and make them more ltnpresshrl'
and educative; and

(c) if so, the steps proposed to .be
taken in this regard?

The Minister of Inlormation and
Broadeasi - (" ° "7 K. Shah); (a)
No, Sir, this is not so. Th. documen-
taries have inass appeal and are not
dull.

(b) Filmg Division continue to strive
io improve the gquality of their pro-
ductions which in {urn improves their
public acceptability, This is evident,
among other things, Jicm the numerous
national and internstional awards won
by Films Division's films, A statement
of the awards won during the last b
years in infernational festivals jg plac-
ed on the Table of the House, [Placed
in Library. See No. LT-1254/67].

(c) A statement is placed on the
Table of the House. [Placed in Ld-
brary. See No. LT-1255/671.
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Shri K. K. Shuh: I do not like to
contradict the Chanda Committee's
Report about these fims. The evidence
given before the Chanda Committee
has not been handed over to us, The
evidence recorded by the Chanda Com-
mittee, I am Informcd, has been destro-
yved ang that evidence is not before
the House, It is only the Report that
is before the House.
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Shri Saurendranath Dwivedy: Destro-
yed by whem? )

W %o o WE: ATETT A AL
ez fapar |

Shri A. B. Vajpayee: Who has dest-
royed it?

Mr. Speaker: They have not done it.
The Minister said that the Chanda
Committee submitted the Report but
destroyed the evidence.

Shri K. K. Shah: We tried to find it
out. We have heen informed by the
Chanda Committee ihai they have dest-
royed it.

Shri Surendranath Dwivedy: As a
general convention, the avidence and
other materials are sent by the Com-
mittee to the Government.

Mr. Speaker; The Minister says that
the Chanda Commiliee hag informed
them that the ev.dence has been dest-
royed by them.

ot wrw fagdt arwdedy : e
wgraw, I AT TI0 AT qAHAT §)
T wwTC gra faper e afafe
I Y faed el ) w1 e W
WA § 7 T HelY gy F qar swnar
fg s i 7oz fear ? wooow @
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gor T fF 9% A% ¥ &7 wfEww
o ar Ay /Y T far ?

Shri K. K. Shah: I am myself wor-
ried about it. I have made enquiries
and, unluckily, it is so. T am helpless.

W wy fewm @ few & w2 fear
IF FY I wT F wry gl Hfam

o %o %o Wy : WFT WG |

Mr. Speaker: The guestion is whe-
ther you have cuquired fromy them
why they have done it.

Shri K. K. Shah; That is how I am
able to make a statement. Otherwise
how covld 1 say?

Y WIC WS N : e R,
ot regie QY femw At el § aw
TTRTAT ®WHY WOETT K KW X
femrr % fam amdy  wmey & a7 o
fafrest & ag wff o § w7 w0 2,
gawTyAT fRaraAT | K e mEE
¥ g TEaT g 6 g g & A fow
e & AT JORTE § I WA
1 oY £ Tregdy  fpew amwh §
o S o SR w9 3§
fag wmd & w7 3% £ & 9T A A
fogew ammdY § 7

Shri K. K. Shah: In cases where,
from the point of view of news, a
Minister's presence is necessary for
the purpose of......

Shri Eamwer Lal Gupta: It ijs not &

news; it is a nuisance. {(Interruption).

Shri K. K, Shah: T am talking of
both, So far as decumentaries are
concerned, you wiil find, very rarely
the Ministers are geen there,

ot wiwx mwm“im
& ¥ agyer £ fe Y AT
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Shri K. K. Shah: The documentary
films, in thig year, will include the pro-
gramme because this is all done in
consultation with the State Govern-

ments. There is a film on West Ben-
g{'a‘l_

st o wo fawmndt ;. mawm
wgra, ¥ Ao WEEw § AT A
g fe faamat 1964 ¥ w7 v TR
saet faar e fafeda o ofes
HEEET A E IAFY SIS T AATHT
N Wwer Efaew § "wYT W Avrs
fanfafede 15 & 91 ¥ fag amg-
W TR AR AT 1964 § AT AT
w fquw ¥ gwEw ¥ w1 FHAE 7
“ g7 fealt fred aamt E ol SA R
AT AT aF TAOT qHA7

Shri K. K. Shah; I want notice of
answering this question. It requries a
detaileq answer. But I can point out
for the information of the hon.
Member that there was a report given
in 1964. While thc best among the
Films Division documentaries can stand
internntmnal comparison and competi-
tion, the rest are works of less than
imaginative art. Therefore, you will
find that the best among them can
stand internatinnal competition.

W ol feg : e wERET,
Wt At wEEw AT FY par w4 e
fru fefm oy A E9a
feda  wifeies w1 o £1 swmy
WY %Y aTF & T ¢ | W AT TS
utw & fw oai aw Y a%  fedw
sfeidm o feem ¥a)? o fsd
wimwmﬁiutm
woad fa ¥ w{mwaﬁgm
ﬁwwxﬂﬁﬁﬁh‘rﬁ!&mﬁa
o v & waw afors fear I
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T 3o W T Wik feen fedlom
T g s ?

Shri K. K. Shah: Defence-oriented
films are produced and are shown in
the documentaries. This is a fact.

Shry 8. S, Kothari: Does the Govern-
ment have collaboration with the cor-
responding Filmg Divisions in U, K,
U. 8. A, U.S S R and other friend-
ly countries, so that interesting films.
could be exchanged, and may I also
know whether the Filmg Division has
its own representatives in those coun-
tries, so that colourful vignettes of life
covld be captured and displayed in
this country?

Shri K. K. Shah:
take place.

Exchange does

Shri §. S. Kothari: Does the Gov-
ernment have representatives there?

Shri K. K. Shah: We have no repré=
sentatives,

ot go o amafymr: weaw WPy,
A R ¥ Y 28 AR ¥ vy
2 & o T i o ¢
28 TG &1 Aty e Afew
w1 Ad wgRw 7y s fe g
wafe ¥ g ferd fom 3y o Wi
IR WY g a7 28 AEnd fwwr
afew g 7 Wk

(7) =1 ot ¥o wEE A w7
™ & a0 afcfeafe qzr g€ &
wqT. I A B T amdt 47
& ower ww F gwr av W ARy
guT AT IR T ad W oA N
wr¢ foew avrdy &7

ot A fawd: groer gum fas
9% ¥%T, I7E WiEw Wt waE sa,
qT oy !

Shri K, K. SBhah: From my answer
and the statment laid on the Table



15727 Oral Answers
of the Housz, the hon. Member should
be gatisfied that gne producer can pro-
duce three documentaries in z year.
There have been hardly four months
and you cannot expect me,. (Inter-
ruptions). All this programme is fixed
in consultation, as I have said, with
State Governments and I can assure
my hon, friend that the views of the
the State Governments will be fully
"honoured.

Shri 8. K. Tapuriah: He has not ans-
wer.d the first part of my question.

Shri E. K. Nayanar: Our hon, Minis-
ter is submitting here about interna=-
tional awards and certificates that the
Films Division won in 1964, 1985 and
all that. 1 would like to say that the
Film: Division js interested only
in taking Ministers' tours cutiing the
ribbo1s, opening institutions, Prime
Minister's smiling, and things like that.
I am not going 10to the details. T want
to know wheather the Government
will tzke the lives of the rural masses,

the pearants’ agitation for jmmediate

dcmands. I want 1o know whether our
Films Division wi!l go intp that. I
agree with the recommendation of the
Chanda Commitiee; they have men-
tioned: )

“The past biag has been to give
undue importance tc talks, more
particularly becavss Ministers and
Ministrieg ir=ist opr broadcasts to

publicise their activities . . »

I -accept the Chanda Committee’s re-
port and I want that it should apply
{o the Films Division also. I have found
that our Films Division along with the
USA Films Divisicn shows films wheTe
mercenaries from the USA arc landing
in South Viet Nn,» for butchering the
patriotic fighters of the South and
North Viet Nams . . .

An hon. Member: He is making &
speech, and not putting a question,

Mr. Spesker: He Ir coming to his
qu:zstion. Let him come to it.

Shri E. K. Nayanar: I want to know
whether Government will appoint a
similar commitiee on the working of
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the l_i‘ilrns Division' just as they had
appointed the Chanda Committee to
go into the working of All India Radio;
atherwise, they ghould apply -the
Chanda Committes's rescommendation
to the Films Divition also. .

Shri K. K. shah: The Chanda Com-
mittee’s report was given in Juue, 1966,
The recommendations are under exa-
mination......

Shri Ranga: Even afler one year?

Shri K, K. Shah: There were other
reporis also; I think there were four
reports, and many recommendations
have been accepted. Before all the
recommendations of this committee are

examined, to appoint another com-
mittee would, I think, mean sheer
wasle of time and money.

Shri E. K. Nayanar; The Chanda

Committee haq crificised the working
of AIR. In the same way, may I
know whether Government are pre-
pared to appoint a committee to  go
into the working of the Films Divi-
sion or they will apply the same report
to the Films Division also?

Shri Ranga: What the hon. Minister
has said s rather surprising and raised
the question of eonduct of business by
Government. Whenever any such com-
mittee jg appointed, the secretary to
that gommittee is gererally a Govern-
ment servant. FHag any action been
taken against that eecretary who was
responsible for the destruction of the
evidence or undor whose orders or
under whose regire the burning
down or the destruction of the minutes
of evidence tencered before the
Chanda Committee took place? If the
secretary was not responsible for it
but the chairman of the committee
was responsible for it, has any expld-
nation been asked for from the chair-
man of that committee? Would Govern-
ment also see that hereafter such unto-
ward things would not be allowed to
happen in the case of such committees
appointed by Government?
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8hri K. K. Shah: Even though I have
been told that the record has been
destroyed, I am trying to find out whe-
ther the word ‘cesiroyed’ has been
used by mistake in place of ‘misplaced’
I'am making inquiries, and after I
complete the inquiries, I pronose to
take up the case because when exa-
mining the recommendations in the
abserc: of the evidance, I find it very
difficult somaetimes to understand the
recommendations; th#t is why it is
more in my interest that I should have
this evidence.

Has any action been
that

Shri Ranga:
taken against the secretary to
committce?

Shri K. K. Shah: I am making inqui-
ries, and as Soon as the inquiries are
complete, I shall let him know.

Shri Supakar: Thi: year is the Inter-
national Tourist Year. May I know
how many films are circulating in
other countries to attract tourists to
this country?

Shri K, K. Shah: I would
noiice of that question.

require

Shri 8. M. Banerjee: Sir,

Mr. Speaker;: I am seeing the hon.
Member eveiy time he rises, But I
can call Members only one by one.
Let him not rep.at the shouting ‘Sir’
every time.

Shri S. M. Banerjee: I hope you
would not mind our rising.

Mr, Speaker: He can certainly rise;
but ghould not shovt. I am seeing
him every time. If a Mcmber goes
on shouting every now and then ‘Sir’
I would not call him; rather, I would
give preference to Members who silent-
ly rise.

Shri Nath Pai:
standing order?

L]

Shri S. M. Banerjee: There is a lot
of controversy going on in the coun-
try about the eflect: and defects of
gheraos, May I know whether a docu-

This is the latest
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mentary is likely to be produced on
gheraog and giving chances to those
who are for and thore who are against
it? T would not have asked this ques-
tioa but for the fact that the West
German Embassy hag already pro-
duced ‘a documentary on this.

Mr. Speaker: And Shri S. M. Baner-
jee m:y be appointed Director for that
purpose!

Shri K. K. shah: So, far, I had no-
idea, but I am obliged to my hon.
friend for making a suggestion and
giving me an idea.

Shri §. M. Banerjee: 1 shall write
to him,

Shri N. K. Sanghi: Has any assess-
ment heen made iy regard to the popu-
1arity of these dncumentarizs with the
cinemu-goers becavse gonerally these
documentaries are shown before the
beginning of {he regular film and the
majority of the cinema-goers are out
of the auditn*ivm when the documen-
taries are shown?

Shri K. K. Shah: I would only re-
quest my hon. friend to go through
some of the papers now. They have
said tha! formerly it uscd to happen,
but now things have changed.

e H Qie Qo wu5f: AW 7
wZre it ggenat v ara & fad e
A & g% @ & fay A1 Sarw
AT T A ag wEAT SUE 9 3
&1 & A adrem & siqar wigm e
1 5F 78 Ay g e gw e s
e | St AT AT T 9% § agh
¥ for & F1 se1adt T @ §?
S fagre i water gom, @@t 9 T
IV T FH WA T, & B AT
FT T 9 @1 &, TF TC 1§ Oz
Ay s wE fawre § ar ag, 19 W
FIE AAFTY FIT TERT A § 7

Shrl K. K. Shah: I only wish to

draw my hon. friend’s attention to the
documentary on Drought which has
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pen very well apprecmted by all par-
ties and by all pcople throughout the
country.

. Shrj Tennet; Viswanatham: I wanted
to raise the question raised by Shri
Ranga. Now that the Prime Minister
and Home Minister are here, 1 would
like tp raise it and ask whether when
committees are appointed, it shall be
a standing instruction that they shall
not destroy the evidence upon which
they make their report. Will the
Prime Ministar please note it?

The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): Noted.

Mr. Speaker: The
has taken note of it. I wanted to take
the sense of the ljouse. We have
spent about 20 minutes on this ques-
tion. Still there are many members
who wish to ask questions. Should
we go on with this. (Some hon.
Members. No.) If the House wishes.
we can spend another 10-15 minutes
-on this question, But otherwise, if you
agree, we can go lo the next question.
If 1 allow one Member to ask a ques-
tion, I cannot deny the opportunity
to the other memters who have risen.

Prime Minister

Shri SBamar Guha: Only one ques-
tion.

Mr. Speaker: If 1 sllow him, I cannot
deny a chance to the other members,
‘Shri Madhok, Shri Gheni, Shri Kach-
waj and others

Shri Samar Guha: I only wanted to

ask about tha many many documen-
taries that were brought from Japan
about Netaji.

Mr. Speaker: . therefore, let
us go over to the nexi question.

Fire In Atomic Plant in Rajasthan

+
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Shri Yashpal Singh:

Shrli Ram Gopal Shalwale:
Shri Sradbakar Sopakar:
Shry Brahmanandji:

Will the Prime Minister be pleased
to siate:

(a) whether a fire broke out on the
13th May, 1967 in the Rajasthan Ato-
mic Plant, Kota;

(b) if so, the extent of damage caus-
ed as a result thereof;

(¢) whether any investigations into
the causes of fire have been made;
and

(d) so, the results thereof?

The Deputy Minister (Dr. Sarefini
Mahishi): (a) A fire occurred on Ma¥
12, 1967 at the site of the Rajasthan
Atomic Powar Project near Kota.

(b) The principal damage was 10
the scaffolding and shuttering erected
by the contractors for the pre-stres-
sed concrete dome of the reactor build-
ing. The loss to Government is esti-
mated to be in the neighbourhood of
Rs. 2.5 lakhs, but the main portion of
this is expected to be recovered from
the insurers.

(c) and (d). A Commitiee was ap-
pointed by Government to investigate
into the cause of the fire. The report
of the Committee has been received
and is under the active consideration
of Governmeit. :

Shri R. Harua: Are Government
aware that the security arrangements
in that organisation need a thorough
check-up?

jinl Makishi: Govemwn}
are fupl'll;o aware of that.  Security





